NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX., NEW DELHI

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member

(Technical)

DAILY CAUSE LIST DATED 05.08.2021 (THURSDAY)

For Admission (Fresh Cases)

COURT —III (VIRTUAL MODE)

10:30 AM

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Parvez Anwar Siddiquee & Ors. Anuj Tiwari Vaijayant Paliwal
(Ins) No. 415 - Vs. Kriti Kalyani
416 of 2021 Aircel Ltd. Salonee Kulkarni-RP
Through its Resolution Professional & Saurav Panda
Ors.
2. Comp. App. (AT) | Shalibadhra Exports Pvt. Ltd. Harsh Singhal
(Ins) No. 549 of | Vs.
2021 Nandkishor Vishnupant Deshpande
Resolution Professional for Royal
Refinery Pvt. Ltd. & Ors.
3. Comp. App. (AT) | Manish Kumar Gupta Milan Singh Negi
(Ins) No. 553 of | Resolution Professional for Three C
2021 Projects Pvt. Ltd.
Vs.
4. Comp. App. (AT) | Paramwir Singh Tiwana & Ors. Bilal Ali Neeraj
(Ins) No. 554 of | Vs.
2021 Puma Realtors Pvt. Ltd. & Anr.
5. Comp. App. (AT) | Amarjeet Singh Keer Pallavi Pratap
No. 85 0f 2021 Vs.
Keer Ventures Pvt. Ltd. & Ors.
6. Comp. App. (AT) | Mukesh Bhandari & Ors. Rahul Gupta
No. 86 of 2021 Vs.
Electrotherm (India) Ltd. & Ors.
For Admission (After Notice)
7. Comp. App. (AT) | Hooghly Infrastructure Pvt. Ltd. Neha Somani Ranjan Das Gupta-
(Ins) No. 338 of | Vs. R1
2021 UTM Packaging (India) Pvt. Ltd. & Ors. Akshay Rana-R2,R3




8. Comp. App. (AT) | Navneet Kumar Gupta Atul Sharma Azeem
(Ins) No. 473 of | Vs.
2021 Bharat Heavy Electricals Ltd.
9. Comp. App. (AT) | Sawai Singhai Yash Jain & Anr. Ritesh R. Mahajan Govindshankar
No. 52 of 2020 Vs. Krishnan
Maharashtra Scooters & Ltd.
10. | Comp. App. (AT) | Surender Kumar Singh & Anr. Ashutosh Gupta Gopal Singh-ROC
No. 53 of 2021 Vs.
Registrar of Companies and Anr.

For Hearing

11. | Comp. App. (AT) | Mohan Gems & Jewels Pvt. Ltd. Niharika sharma Abhishek Parmar-R1
(Ins) No. 849 of Through its Liquidator, Madhavi Divan
2020 Debashish Nanda Vikas Mehta-R2
Vs. Apoorv Khator
Vijay Verma & Anr. Sahil Monga
12. | Comp. App. (AT) | Commissioner of State Taxes & Excise | Abhimanyu Jhamba | Ajay Kr. Jain
(Ins) No. 26 of Himachal Pradesh & Ors. Naresh Kr. Sood-
2021 Vs. liquidator
Naresh Kumar Sood, Liquidator
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Officiating Chairperson

-sd/-

Registrar



http://www.nclat.nic.in/

